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1. All Indi

7. Sh. A.K. Basu
- 35

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BERCH, NEW DELHI.
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New Deilri this the &8th day of November, 2001.

ia Postal Officers{Accounts)
jation through its General
ry. Sadananda, Accounts Officer,
A-2/110-E, Kondi Gharoli,
Mayur Vihar. Phase-III,
. New Delhi-9z.
2. Sh. Siva Ram Sharma.
-~ R/0 IX/2708,Gall No.17,
. Kailash Nagar. Delhi-31.
.. 8h. R.C. Maurvya,
S/0 late sh. K.D. Maurva.
R/O0 E-3642, R.J. Puram,
Lucknow-226017.
4. Sh. V.W. Abhvankar,

$/0 late 3h. W.R. Abnvankar.

. O

R/0 20, Abhvankar Nagar,
Nagpur-440 010.
5 Sh. 5 Baidchduucl,

R/o $01, BEL Layout,
Vldelauyapu s am,
ngalule—97.
5. bh G. Damocdarain,
8/0 8h. G. Chinnaiah,
.R/0 7-28/A, Hasthinapurara
Colony, Phase-I, Sagar Road,

- . Hyderabbad.

§/0 late 3h. Rajanikanta Basu,
Lalpur P.0. Chakdaha,

Vadla—/4122 JW.Bengal .
Sh. N.X. Ghosh,

. 8/0 late sh. Jugal HKishore Ghosh
3/1P, Satkarl Mitra Lane.
Calcutta-54.

(2]

3. 8Sh. Sadananda,

5/0 Sh. Krishnaswamy RK..
R/0o A-2/110-E, Kondli Gharoli,
Mayur Vihar Phase-III,

Delhi-96. 7 Applicants
{Present : Wone even on second call) : .
versus

Union of India through its Secretary
bepartment of Post,

Ministry of Communications,

Dak Bhavan,

New Deihi-1. Respondent
{through $h. K.F. Aggarwail. Advo»ate)
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-¢Secreta1y Sada
R/o MPT-41i1, Saro;‘ni Naga
-.New Delhi-Z3

2z . Sh T M Antony,

‘;Nqida, &.58. Nagar,
g 11:str1ct(UP,. ..... Applicants

(PréSentj: None even on second call)

Unionr of Indlia

through its Secretary.

Depaltment of Post,

Ministry of communications.,

Dak Bhawan.

New Deihi-1. .... Respondent

{through 5h. D.S. mahendru, Advoc ate)

Hon'‘ble Sh. S ®. Adige. VC{A)

we note that both these OAs had been

referred o the Tull Bench of the Tribunal., which has

ts order dated 23,.10.2001‘,'

-

anbwerud the reference vide
a COpy;of whluh is on record.

o . |

Z. Both these OAs are. fherefore, dispoéed

of in. terms of the aforesa aid order of the Full Bench
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'{H. C. MITTAL) 1’/\'\ lm

Privaic Secretary
Central Adminisit. HvL Tribunal

Fasidko: House, Lupdinicus Marg
New DeiheHLUU0)

B Canhi,




